| TEM NO. 25 COURT NO. 5 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (O...... CC 4830/ 2017
(Arising out of inpugned final judgnent and order dated 19/05/2015
in FA No. 481/1979 and 29/09/2016 in FA No. 481/1979 passed by the
Hi gh Court of Judicature at Allahabad)
RANI RAJENDRI KUMARI BA Petitioner(s)
VERSUS
STATE OF UTTAR PRADESH AND ANR Respondent (s)
(WTH APPLN. (S) FOR c/delay in filing SLP and Ofice Report)
Date : 10/03/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE MADAN B. LOKUR
HON&#39; BLE MR JUSTI CE DEEPAK GUPTA
For Petitioner(s) Dr. Rajeev Dhavan, Sr. Adv.
M. Jayant Bhushan, Sr. Adv.
Ms. Vi bha Dutta Mkhija, Sr. Adv.
M. Amt CQupta, Adv.
M. Anant A Pavgi, Adv.
Ms. Mansi Kukreja, Adv.
M. Fuzail Khan, Adv.
for Ms Mtter & Mtter Co.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng

ORDER
Del ay condoned.
| ssue noti ce.
In t he meanwhi | e, st at us quo , as of t oday, shal | be
mai nt ai ned.
( SANJAY KUMAR- ) ( SHARDA KAPOOR)

AR- CUM PS COURT MASTER



